FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
AMBAY COKE INDUSTRIES PRIVATE LIMITED (IN CIRP)

Engaged in coke ovens chiefly for the production of coke or semi-coke
from hard coal and lignite, retortcarbon (as per data available in public domain)
(Under sub-regulation (1) of requlation 36A of the Insolvency and Bankruptcy
Board of India (Insolvency Resolution Process for Corporate Persons) Regulations, 201 6)

RELEVANT PARTICULARS
1. |Name of the corporate debtor along Ambay Coke Industries Private Limited (In CIRF)
with PAN/ CIN/ LLP No. AAICA4898F
U23100WB2009PTC138958
2. |Address of the registered office 13/2A Priya Nath Mulick Road, PS- Bhawanipore
Kolkata, West Bengal, India - 700026
3. [URL of website NA

4. | Details of place where majority of fixed | Majority of fixed assets comprise of land located in Asansol
assets are located Burdwan districtin West Bengal

5. | Installed capacity of main products/services| Installed Capacity is not available.As per information
received from the Director and ex Director of ine CD,
the company has ceased to operate since many
years.

i i Quantity and value of main products/ services not
6. Quan Y an,g yaltl;]e ?f T?m prqdluctsf available. As per information received from the
Sefvices soid in the last financial year Director and ex Director of the CD, the company has
ceased to operate since many years.

7.| Number of employees/ workmen 0

8. | Further details including last available financial | Details related to CD can be obtained by sending
statements (with schedules) of two years, lists| an email to cirp.acipl@gmail.com
of creditors are available at URL:

9. |Eligibility for resolution applicants under section | By sending an email to cirp.acipl@gmail.com
25(2)(h) of the Code is available at URL:

10. | Last date for receipt of expression of interest| 16.08.2024
11.| Date of issue of provisional list of 26.08.2024
prospective resolution applicants

12. | Last date for submission of objections to | 31.08.2024
provisional list

13. | Date of issue of final list of prospective | 07.09.2024
resolution applicants

14.| Date of issue of information memorandum, 12.09.2024
evaluation matrix and request for resolution
plans to prospective resolution applicants

15.| Last date for submission of resolution plans {12.10.2024

16. | Process email id to submit Expression of Interest cirp.acipl@gmail.com

S/d-
Mr. Avishek Gupta
Resolution Professional (RP)

_ For Ambay Coke Industries Private Limited (in CIRP)
Date: 22.07.2024 Registration Number:IBBI / IPA-003 / IP -N00135 / 2017-2018 / 11499
Place: Kolkata Registered Address of RP: CK-104, Sector 2. Salt Lake Kolkata,

West Bengal- 700091




FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
AMBAY COKE INDUSTRIES PRIVATE LIMITED (IN CIRP)
Engaged in coke ovens chiefly for the production of coke or semi-coke

from hard coal and lignite, retortcarbon (as per data available in public domain)
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy
Board of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

. |Name of the corporate debtor along Ambay Coke Industries Private Limited (ln CIRP)
with PAN/ CIN/ LLP No. AAICA4838F
U23100WB2009PTC138958
2. |Address of the registered office 132A Priya Nath Mulick Road, PS- Bhawanipore
3. |URL of website NA
4. | Detalis of place where majority of fixed | Majodty of fixed assets comgrise of land located inAsansol |
assefs are located Burdwan distict in WestBengdl

5. | Installed capacity of main products/services| Instalied Capadity is not avaliable As per information

received from he Director and ex Director ofthe CD,

the company has ceased o operate since many

years.

6. | Quantity and value of main products/ | Quantity and vaue of main produds/ services not
0 M : avalabe. As per information received from the

services sold in the lastfinancial year | biroctyy and ex Director of he CD, the company has|

ceased o opemte since many years.

.| Number of employees/ workmen 0

. | Further detalls including last avallable fnancial | Details related to CD can be obtained by sending

statements (with schedules) of two years, lists| an emall b cip.acipi@gmail.com

of creditors are avallable at URL:

9. | Eigibility for resolution apgiicants under secfon | By sending an emai to cirp acipl @gmal com
252)(h) of he Code is avalable at URL:

10. | Last date for receipt of expression of inferest|16.08.2024

-

=

11.| Date of issue of provisional list of 26.08.2024
prospective resolufon applicants

12. | Last date for submission of objections to | 31.08.2024
provisional ist

13. | Date of issue of final list of prospective | 07.09.2024
resolution applicants

14.|Date of issue of informafion memorandum, | 12,09.2024
evaluation matrix and request for resolution

plans to prospedtive resolution applicans

15.| Last date for submission of resolution pians |12.10.2024

16. |Process email id fo submit Expression of Inferest |cirp.acipi@gmall.com

Slé-

Mr. Avishek Gupla

Resolution Professional (RP)

For Ambay Coke Industries Private Limited (in CIRP)

Date: 22.07.2024 Registration NumberiBBI / IPA-003 / IP -NO0135 / 2017-2018 / 11439
Place: Kokata Registered Address of RP: CK-104, Sector2, Salt Lake Kokata,

West Belﬁ 700091
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